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Crop Insurance

48 Shri Subodh Haneda:
Shri 8. C. Samanta:
Shri Bhagwat Jha Asad:
Shri M. L. Dwivedl:
Shri P. C, Borooah:
Shri Bhanu Prakash Singh:
Dr. L. M. Singhvi:
Shri Bagri:
Dr. Ram Manohar Lohia:
Shri Ram Bewak Yadav:
Shri Kishen Pattnayak:
Shri Yashpa) Singh:
Shri Hukam Chand

Kachhavaiya:

Shri D J. Naik:
Shri R. Barua:
Shri D. C. Sharma: .
Shri D. D, Puri:
Shri R. 8. Pandey:
8hri M. L. Jadhav:

Will the Minister of Food, Agricul-
tare, © ity Devel t and

Cooperation be ;)leued ¢o state:
(a) whether the proposal for sta-

try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): (a) No. The Central Gov-
ernment have decided only to under-
take legislation tp enable desiring
States, to introduce a crop insurance
scheme;

(b) and. (c), Do not artse.

.

Hotel Corporation

49, Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Bhagwat Jha Azad:
Shri M. L. Dwivedi:
Shri P. C. Borooah:
Shri A. K. Gopalan:

Will the Minister of Transport,
Aviation, Shipping and Teurism be
pleased to state:

(a) whether it is a fact that the
India Tourism Hotel Carporation have
decided to .put.up qine luxury. hotels
in the different parts of the counfry
by 1967;

India Tourism

(b) if so, the places selected for
putting up these Hotels; and

(c) the tota] ‘estimated cost of these
Hotels; and

(d) whether any foreign exchange
is necessary and {f so, the total
amount thereof?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). On the basis of
a feasibility survey and reporis re-
garding the necd for additional hotel
accommodation at various places of
tourist interegt the India  Tourism
Hotel Corporation propose to set up
9 hotels at Bombay, Madras. Agra,
Bangolore, Hyderabad, Calcutta, and
Varanasi.
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(c) and (d). The estimated cost of
the hotels is about Rs. 6 crores. The
foreign exchange content will range
from 10 per cent to 15 per cent of
the cost of the hotels.

Horticulture Research Institute

50. Shri Bhanu Prakash Singh:
Shri Kishen Pattnayak:
Shri Bagri: _

Shri Ram Sewak Yadav:
Dr, Ram Manshar Lohia:
Shrl Vishram Prasad:
Shri Utiya:

Shri Yashpa) Singh:

Will the Minister of Food, Agrical.
-tare, C ity Devel and
Cooperation be pleased. to refer ¢o
the reply given to Unstarred Ques-
tion No. 1845 on the 7th December,
1965 and state:

(a) whether any fundy have since
been allotted for setting up of the
Indian Councll of Agriculture Re-
search Institute of Horticulture at
Hessaraghatta (Mysore State); and

(b) if not, when the funds will be
allotted?

The Deputy Minister th the Minis
try of Food, Agricultare, Community
Development and Co-operatton (Shri
Shinde): (a) and (b). The proposal
for setting up the Institute has been
accepted for inclusion in the Fourth
Five Year Plan and a provision of
Rs. 2 lakh is being made in the
budget estimates for 1966-67.

Distribution of Fertilisers

51, Shri Bhanu Prakash Singh:
Shri Kolla Venkaiah:
Shri M. N. Swamy:

Shri Laxmi Das:

Shrimati Savitri Nigam:

Shri M. L. Dwivedi:

Shri Aukam Chand
Kachhavaiva:

Shri RBagri:

Shri Kishen Pattnayak:

Dr, Xam Manohar Lohia:

Shri Ram Sewak Yadav:

Shri Vishram Prasad:

Shrl Utiga:

Shri Yashpal Singh:
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Shri Vishwa Nath Pandey:
Shri M. 8. Murti:

Shri Ramiachandra Ulaka:
Shri Dhuleshwar Meena:
Shri P. C. Borooah:

Shri Bhagwat Jha Azad:
Shri S. C. Samanta:

Shri Subodh Hansda:

Will the Minister of Food, Agri-
cuithre, C ity fop t and
Cooperation be pleased to refer to the
replies given to Starred Question
No. 250 and Unstarred Question
Npo. 1820 on the 16th Névember and the
7th December, 1965 respectively &nd
state:

Dev

(a) whether Government
since idered the recc
made by the Committee on Fertilizers
and Fertilisers Policy Team; and

(b) if so, the nature of decisions
taken on each recommendation?

The Deputy Minister in the Ministry
of Food, Agriculture, Commumity
Devel t and Co-operati (Shri
Shinde): (a) and (b). Two statements
indicating the recommendations made
by (1) the Committee on Fertilisers
and (2) the Fertiliser Policy Team and
the decisions taken thereon are laid
on the Table of the House. ([Placed
in library. See No. LT-5432/65].

have

dations

Law on adoption of ChHdren

52. Shri Bhanu Prakash Singh:
Shri Bagri:
Dr. Ram Manohar Lohia:
Shri Ram Sewak Yadav:
Shri Kishen Pattnayak:
Shrt Vishram Prasad:
Shri Yashpal Singh:
Shri Vishwa Nath Pandey:

Will the Minister of Law be pleas-
ed to refer to the reply given to Un-
starred Question No. 720 on the 16th
November, 1965 and state the progress
made so far in bringing the Law on
the Adoption of Children up-to-date?

The Minister of State tn the Mimis-
try of Law (Shrl €. R. Pattabhil
Raman): The matter is still under
consideration.





